| TEM NO. 104 COURT NO. 10 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 8221 OF 2011

SURJIT KAUR G LL & ANR Appel I 'ant (s)
VERSUS
ADARSH KAUR G LL& ANR. Respondent ( s)

(Wth office report )

Date: 29/01/2014 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. GOKHALE
HON BLE MR JUSTI CE KURI AN JOSEPH
For Appellant(s) M . Shyam Di wan, Sr. Adv.
M . Gaurav Choudhary, Adv.
M. N rman Sharma, Adv.
M. Gaurav Kejriwal, Adv.
For Respondent (s) M.C A Sundaram Sr.Adv.

Ms. Rohi ni Musa, Adv.
M. Zafar, Adv.
M. Govin Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard M. Shyam Di wan | earned senior counsel appearing on
behal f of the appellants and M. C A Sundaram |earned senior
counsel appearing on behalf of the respondents.

The matter renmains part heard.

List tomorrow i.e. 30th January, 2014 as first part heard.

[ Usha Bhar dwaj ] [ Sneh Lata Shar na]
A RcumP. S. Court Master



